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[  

 
ORDER 

 The issue raised in the Review Petition has already been dealt 

with by us in the Judgment dated 25.04.2014.  As pointed out by 

the learned counsel for the Respondent no clarification is required 

in this matter. 

 With regard to the typographical error as prayed for in prayer 

No.2 is allowed.  The Registry is directed to issue the corrected 

Order.  

 Accordingly, the Review Petition disposed of.    

 

 
   (Rakesh Nath)     (Justice M. Karpaga Vinayagam)  
Technical Member            Chairperson  


